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72 faeeft, 20 famwaw, 2017

F1.3M. 3936(37).—Fa 1T TLFHIT, AT Fa ATeraRaor srterf==H, 2010 (2010 FT 19) Fr omer 11
FTET & Tt FT TN Fd g0, 7T = I Tcaqrag qradt, =TT qaeq, T g e
T e g srfersor o srerer & w0 A, =Fragfd #ff Tads FA i atdatvar F wTr seaer F ug e
ge R 9%, 20 feFwaw, 2017 &, T@iad ATSHTH F TSl & Aqa1e, A0 SAeqeT hl (A o0 S i

AT T A7 39 Aterafear i arrg aF, =9 & S fF g@aw 2y, w1 e & o sriersa et g |
[T, &. 17(30)/2017-Froe/masid]
[ FHIT Hegdl, IR qi=a

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 20th December, 2017

S.0. 3936(E).—In exercise of the powers conferred by section 11 of the National Green Tribunal Act,
2010 (19 of 2010), the Central Government hereby authorises Mr. Justice Umesh Dattatraya Salvi, Judicial
Member, National Green Tribunal to act as Chairperson of the National Green Tribunal, as the vacancy in the
office of Chairperson has arisen due to superannuation of Mr. Justice Swatanter Kumar, with effect from
20™ December, 2017 until the date on which a new Chairperson is appointed or till the date of his superannuation,
whichever is earlier, in accordance with the provisions of the aforesaid Act.

[F. No. 17(30)/2017-PL/NGT]
ARUN KUMAR MEHTA, Addl. Secy.
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